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Dated: 1,2,1996 Si.No. 11

Heard the applicant in person,
He has filed this OA, for a direction
, ' ' to the respondents to step up the
e . pay of the applicant with that of his
‘ . ‘ . _ junior, The applicant. has made a’
“ representation dated 8.8.1994 to the
Lhairman, Telecom Commission, Deptt,
. of Telecommunication, New Delhi,
N ’ which has not yet been disposed of,
: A + We direct the respondents to dispose
of the representation of the applicant
L}\ within a period of three months from
\!/, ~ the date_of receipt of a copy of this
& order, The OA, stands disposed of.
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